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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDER ABAD

DATE OF ORDER : 10-03-1997,

S e ol wen il w0 Dt TE kA e PE SR S A e S B T v A v

Betueen :-

J.K.Inbanathan

see Applicant
And :

1. Union of 1 dia rep., by thé
General Naﬂager, SC Rlys,
Sec'bad.,

2. Chief Personnel Officer,
SC Rlys, Sec'bad.

3. Addl.Divisional Railuay Manager,
5C Rlys, Hubli, Dharuard, Dist. Karnataka.

4, Sr.,Divisional Personnel 0Officer, '
SC Rlys, Hubli, Dharward, Dist. Karnataka.

S. Sr.Divisional Mechanical Enginear,
SC Rlys, Hubli, Dharward Dist. Karnataka.

6. Jivisional Mechanical Engineer,
SC Rlys, Hubli, Dharuward Dist.,
Karnataka. -

sese REspGndentS

Counsel for the Applicant : Shri P.Rathaiah

THE HJN‘BLE SHRI R.R ANGARAJAN  : MEMBER (A)

THE HON'BLE SHRI B.5.JA1 PARAMESHWAR :  MEMBER

(Order psr Hon'ble Shri (fxRangarajan,
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~ Counsel for the Respondents : Shri N.R.Devaraj, SC far Rlys
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fresh application after ammending of the 0.A. No order

Heard Shri P.Rathaiah, learned counsel for the ag

and Shri N.R.Dsvaraj, learnsd standing counsel for the

dants,

yplicant

respon-

2.{) The revigion order has been passed on 11,11.96 and that

has been sent to the applicant. But the learned counse
applicant submits that he has not received ths sams. H
a copy of the revisionorder has been handed ouér to the
counsel now. The O0.A, will be incomplete if the order

paetition is not challenged. In view of this, the appli

1 for the
louvever,
applicant's
of revision

cant is

permitted to tske back this 0.A, and ammend the 0.A. s¥sw challeng-

i

ing the order on revision. The applicant is permitted

casts,
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—Reey O

(R R ANGARAJAN)
MEMBER (A)

Dictated in Open Court.
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The General Manager, South Central Railuay,Secunderabad.
The Chief Personnel Officer, South Central Railway, Secu

Addl.Divisjonal Railuway Manager, South Central Railuay,
Hubli, Dharwedd, Dist.larnataka,

Sanior Divisional MmakamiwazkPerscnnel OPficer,

South Central Railway, Dharuard, Hubli, Dist.Karnataka.
Senior Oivisional Mechanical Engineer, South Central Rai
Hubli, Dharward Dist, Karnataka,

Divisional Mechanical Enginger, South Central Railway,
Hubli, Dharward Dist., Karpataka,

One copy to Mr.P.Rathaiah, Ad-ocate, H.No.16=121,
Saibaba Temple Road, Dilshuknagar, Hyderabad,

One copy to MreNoR.De-raj,5r.CG5C,CAT,Hydapzbhad,
One copy to D.R.(&), CAT,Hydarabad.
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